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DEMANDS FOR GRANTS (GENERAL), 
1984-85 - Conld. 

MINISTRY OF ENERGY-Conld. 

MR . CHAIRMAN : We DOW take up 
further discussion and voting OD the Demands 
for Grants under the control of the Ministry 
of Energy. Now Shri C.D. Patel. 

SHRf C.D PATEL (Surat) : Sir, I 
ri e to support the Demands for Grants in 
respect of the Ministry of Energy. So far as 
this Ministry's performance is, concerned, in 
respect of crude oil, very deserving compli-
ments have been paid by many of the hone 
Members. These compliments are well·deser. 
ved. 

So far as the production a peet is concer-
ned, it is likely to be 26 million metria tonnes 

, duriog next· year. So, we feel that we arc on 
our way to self-sufficiency, and we are await-
ing the time when there will not be any im-
port of this particular products because .. 


